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13-8-9§ A copy of h: written submissions | '

of the applicant may be handed over to 4

Shri P.N,Mohapatra, Call after two weeks.
SR

25

N

MEMEER (AD MIN ISTRAT IVE)
26 R8.8.96 'I‘he applicant is not present, Copy
of the written submissions has not been
handed over to Shri PoNoMohapatra, The
sam® my be handed over to Shri Mohapatra.
Call it after on® month.

ME MBER UgmmISTRA o ;3 SRR .
27 10.10.96 The reaction of the applicant -
in the communication sent to the Registrar
on 30.,7.1996 is not maintainable, There'
is no need to proceed any further with
this case and accordingly it is dropped.
Shri P.N.Mohapatra, Additional Standing.
Counsel is presept on behalf of the |
Regpondents and hedrd.
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